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A.llahahaci this the Q2th .a~ef NeyemberI 200=2.

Hen'bIe .~j Gen K.K. Srivastava, Nember-A.
Hen'ble Mr.A.K. Bhatnagar. ~ber-J..

Surendra Nath Ram
Son ef Tara Ram
Resi ent f Village 8. Pest Pak ar d,
District Ballia.

• •••• A~ licant.

(By Advocate : Sri Rajesh Kumar)

Versus.

1. Union ef In&iia
t hreuqh its Secretary,
Ministry of Conrnunication,
De~artment f Pst,
New Delhi.

2. Sub Divisi nal Insflect r Post Office
Central Sub-Division
Ballia.

3. Su~erintendent ef Pest ffice,
Eastern Division,
BaIlie.

• •••••• Fes n ents.

(By Aavecate : Sri R.C. Joshi)

o R D E R------
(By H n 'ble r-lilj Gen K.K. Srivastava, A.M.)

In this O.A., filed. unser section 19 of At;.inistrative

Tribunals,Act 1985, the a~~licant hiS praye. fer quashing

the i pugned er.er 19.03.199C by which ~ was put off duty

under .Rule 9 of E.D.o..A{C8.S)Ru.l,e1964. The alt~ licant

has f urths r l'rayed that res, naants be alirecteti t

reinstate the applicant.
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{a.sr.} District B.lli~. Hewas ,ut eff duty by

ef his inv<tIvement in the crimin.l case , The .1I,1icint

h~s been acquitted by eraer •• ted 27.02.2003 (Annexure 2)

,assea by Addition.l Sassi ns Judge, B.lli. (Flist

Track Ceurt Ne.3). After acquittal the a"licant vea

a re,resentati n bef re respendant Nt.3 en 07.04.2003

fer t'e.instatement etc.

3. Grievance ~f the ."licant is th~t in s,ite .f

f.ct thilt a}t,licint has been acqurt tea and. IiLse th.t

he filed re}tresentatiGn a.ted 07.04.2003 ne acti n has

been taken by res,onllent Ntl.3 eitre r t. re inst ••te or

Ilecide the re}tresent.tio n ef the .}t,licint.

4. In eur censiaered o,in!en. the interest ef justice

shaH better be served if res,ondent Ne.3 is airecteti to

Ilecide the re}tresentitien ef t h! a,plic~nt Ii.ted 07.04.03

(Annexure3) by a reasoned and s,eaking erder within

a s,ecified time.

5. Fer the .feres~ia, the O.A. is .eci.ed at the

a mission stage itse If with direction te the res}t~n"ent

N..3 t. Ilecilie the re}tresentatien ef the a'}tliclint Il.tea

07.04.2003 (Annexure3) within a ,.aria of tW0mnths

frem the elate of cel'lfDunicationef the .r ere

V
tmmber-J.

No roer.s to c sts.

Minish/-


